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SHRI V. NARAYANASAMY (Pondi-
cherry): Sir, it is quite unfortunate that the 
police was not allowed 'to file FIR by the 
Director and Principal. May I know from the 
hon. Minister to whom the memorandum has 
been given by the students to take necessary 
action? I also request that a judicial enquiry 
may be ordered and the report be submitted 
before this House. 

THE VICE-CHAIRMAN (SHRI ANAND 
SHARMA): The sense of the House will 
prevail. 
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Strike by Technicians of Telecommunica-
tions Department 

SHRI        MANMOHAN        MATHUR 
(Orissa)  : Mr. Vice-Chairman, Sir,
 
L 

thank you for giving me this opportunity to 
raise this matter of urgent public importance. 
Sir, the Bharatiya Telecommunication 
Technicians Union in support of their 
demands are on nation-wide agitation, ' Do or 
die battle" for justice from 26th July, 1988 in 
the form of work to rule 26th July to 9 
August, 1988 and indefinite "tool down" from 
10th August, 1988 causing in communication 
disturbances to the people in general and the 
consumers in particular. 

The Bharatiya Telecommunication Tech-
nicians Union represents the entire 30,000 
technicians and technical supervisors of the 
Telecommunication deaprtment of the 
country. The rapid changes in Telecom-
munication technology is being put into effect 
by physically installing and maintaining all 
sophisticated equipments by these people. 
They have been fighting for the last ten years 
in support of their demands especially for 
revision of pay scale..     Whenever their 
demands are put 

forth before the authorities they tried    tot 
delay it by appointing various committees, for 
instance, Sarini     Committee       1980. Indian 
Institute  of Management,    Bangalore,  1983. 
Khosla Committee,  1986 and Agarwal 
Committee during 1987, but with out  any  
concrete result.   Even  the Telecommunication 
technicians are denied the benefits  which  all  
the    Central    Government employees are 
enjoying    from    the 1st January, 1986 as per 
the reoommenda-tion of the Fourth Central Pay 
Commission. For this injustice these people 
have been agitating for the last 10 years 
wearing Mack  bades  demonstrating  and 
performing extra work for two hours daily for 
15 days during 1981. They have sit on relay 
fast, indefinite hunger fast and non-cooper-
ation movement for 28 days in 1986; non-
cooperation during 1987 and 21 days complete 
tool down dining    February-March, 1988.    
On 17-8-88, they organised a mass rally at 
Boat Club, New Delhi and submitted a 
memorandum    to    the    Hon'ble Speaker of 
Lok Sabha.. All this results in a lot of hardship 
to the people and loss of crores of rupees to the 
nation.    They have been assured     by    the    
department many a time and even  have  
reached so many  agreements  in     the    
presence    of Deputy  Chief  Labour  
Commissioner  and Chief    Labour      
Commissioner    on    5th August   1986,   10th  
November,   1986,  6th and 7th March,   1988.    
Even    the    hon. Minister, Shri Vasant Sathe 
assured on the floor of both  the Houses  of 
Parliament that the issue has already    been    
settled and the workers are happy. 

Sir, it is unfortunate that all these 
agreements and assurances of the Hon'-ble 
Minister were dishonoured by the department. 
Sir, for all these reasons, in support of their 
demands, they are again on strike causing 
hardship to the public. Sir, I am afraid, if this 
issue is not settled and the strike is not called 
off, the whole system will collapse and the 
nation will be isolated from the Telecom-
munication service, especially the backward 
areas of my district Kalahandi in> in the State 
of Orissa where the telephone exchanges are 
manually operated. The same have started 
deteriorating and may resulting total collapse. 


